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BEFDRE THE CE*TRAL ADMINISTRATIVE TRIBUNAL
NEY BOMBAY BENCH, KEW BO! BQY.

Original Application No, 53 of 1986,

Shri Hanmantrac Laxmanrao Mahadik,

243/17, Dld Ldge Type Quarters,

Range Hill, Kirkee,

Pune - 411 020. esss Applicant,
V/s. :

1) Union of India, through
- The Secrstary, Government
~of India, Ministry of
Defence, New Delhi,

- 2) The Commandant,

Central Armed Fighting
Vehicle Depot,
Kirkee, Pune - 411 003, eeess Responcdents,

Corams Fon'ble Vice=Chairman, B.C.Cadgil,

ton'ble Member(A), J.G.Rajachyaksha,

Tribunal 's Orders

Date:- 10/12/1986,
Neither the applieant .nor his Advocate present
when the matter was called out even at 3,00 P.0.

mr. ReG., Dhangat, Assistant Personnel Officer,
for Respondent No.2 zppeared for the respondents,

The application is dismissed for default,
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